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Bill Summary 
The Central Universities (Amendment) Bill, 2012
 The Central Universities (Amendment) Bill, 2012 was 

introduced in the Lok Sabha on November 26, 2012 by the 

Minister of Human Resource Development, Shri M.M. 

Pallam Raju.  The Bill seeks to amend the Central 

Universities Act, 2009, which established universities for 

teaching and research in various states.  It also provided 

for the establishment of a central university in Bihar.    

 The Bihar legislature passed a resolution requesting the 

central government to establish a university in Motihari.  

Also, some Members of Parliament demanded that Bihar 

be given more than one central university to speed up the 

development of the state.   

 This Bill seeks to allow for the establishment of two 

central universities in Bihar to be known as the Central 

University of South Bihar and the Central University of 

North Bihar.  The locations of the universities are 

Motihari and Gaya.       
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